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Demand for Separate Bundelkband 
State 

10326. SHRI S. C. SAMANTA : Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that tbe 
Minister of State in the Ministry of Home 
Affairs issued a statement to the Press 
and called the demand, for the creation 
of separate Bundelkhand State within the 
Indian Union, in a Conference of repre-
sentatives of twentyfive Districts of 
Madhya Pradesh and U. P. held at Saugar 
on the 24th and 25th Fabruary. a. illegiti-
mate and by irresponsible people; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) I had 
made a statement in a Press Conference 
that the demand for ttle creation of a 
separate State of Bundelkhand was irres-
ponsible and should Dot be made In 
national Interest. I did not call this 
de:nand illegitimate. 

(b) Government consider that such a 
demand has no justification, 
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Central Road Research Jnatihlte 

10328. SHRI C. DASS : 
SHRI SRADHAKAR 

SUPAKAR: 
Will the Minister of EDUCATION be 

pleased to atate : 
(a) whether the Director of Central 

Road Research Institute uDder the Council 
of Scientific and Industrial RCI¥rcb has 
beeD continuing to hold his present po.t 
10" after the period of his superannuation j 
aDd 
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(b) whether he has no post·graduate 
research degree to his credit 1 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): tal Retirement 
age of Scientists in the CSIR is 60 which 
can be extended upto 63 years on yearly 
basis and upto 65 years in exceptionally 
outstan ding cases. 

He was appointed with effect from 16th 
February 1955 on "Foreign service terms" 
from tbe Government of Punjab. On being 
retired from the Government of Punjab on 
20th August, 1960, on attaining the age of 
55 years, he was re·employed by the CSIR. 
from that date and granted extension of 
service upto 19th August, 1968, the date on 
which he would be completillg 63 years of 
age. 

(b) He Qualified as a Civil Engineer 
from tbe Thomason Engineering College, 
Roorkee, in 1927. He is M.l.C.E. (Eng-
land) M.I.E. (India) and F.N.I. (India). A 
copy of his curriculum vitae is laid on the 
Table of the House. [Placed in Library. See 
No. LT -1292/68]. 

Stenograpbers 

\0329. SHRI M. L. SONDHI: Will 
tbe Minister of HOME AFFAIRS be 
pleased to state : 

(a) the steps Government arc taking to 
fill up the posts of Stenographers reserved 
for the Scheduled Castes and Scheduled 
Tribes which are lying vacant; 

(b) the percentage of Scheduled Castes 
and Scheduled Tribes stenographers to he 
recruited through the Union Public Service 
Commission ; 

(e) the reasons for not filling up these 
posts for the last five years ; and 

(d) whether Government propose to 
hold a special examination for these 
Stenographers through Union Public Service 
Commission for filling up the vacant 
posts ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VlDYA CHARAN SHUKLA): (a) and 
(b). In accordance with existing instruc-
tions, a reservation of 12l % of vacancies 
for Scbeduled Caste and 5% for Scheduled 
Tri bes candidates is made while recruiting 
SteJlolrapbers throuah tbe Union Public 

Service Commission. The reserved "a can· 
cies are also carried forward for two sub· 
sequent recruitment years, subject to the 
condition that the total reservation for 
such candidates in a particular year does 
not exceed 45·:,;, of the total number of 
vacancies filled in that year: The U,P.S.C. 
recommend such of the Scheduled Castel 
Scheduled Tribe candidates as are consi· 
dered by them to be suitable for selection 
on the results of the Steno;::raphers' Exami-
nation, with due regard to the maintenance 
of efficiency of administration, against the 
vacancies reserved for themJ irrespective of 
their ranks in the order of merit. Thus, a 
relaxed standard is applied in their case. 

(c) Non-availability of sufficient number 
of candidates satisfying even the relaJed 
standard. 

(d) No such proposal is under conside-
ration at pres~nt. 
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